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DELHI LEGISLATIVE ASSEMBLY

BULLETIN PART-II

(General information relating to Legisaltive
and othet ' matters)

Wonday,2 Xh April, 1998/Baishakha OF, 1920 (Saka)

No. 3:48

Hon'ble Members are hereby informed that Hon'ble Speaker
has received a communication from Shri Madan Lal Khurana,
Hon'ble Minister for Parrliamentary Affairs &  Tourism,
Government of India, the text of which is reproduced below:

"I am indeed very grateful to the Delhi Legislative
Assembly for passing a motion wunanimously extending
felicitations to me on my appointment as a Cabinet
Minister in the Union Council of Ministers.

I shall be grateful if you kindly convey my sincere
thanks to all members of the Delhi Legislative Asscmbly
through Publication in the Bulletin and also by making

an announcement in the House in the next Session of the
Assembly."

P.N. GUPTA
SECRETARY



